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SOUTH 1)ISTR.IC'I‘ : SAKET COURTS COMPLEX NEW DELHI

With the approval of Ld. Principal District 8: Sessions Judge, South District, the following transfer 81 posting -. i Personal
tnediateeiiect: V_7_____ _ L 3 _ 77Assistants is hereby made wi '
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I S.No Name of the Official From To
1 Ms. '1‘auyaJoshi

EC: 40696455
PA in the court of Sh. Varun Cltrmclra,
Ld. MM-04 (Ni Act), South District, Sal<e't Courts,
New Delhi
(Joined after Maternity Leave and Chlltl Care
Leave)

PA in tiie court of Sh. Ravi, Ltlglylli/1-05 (Ni A ~ F
South District, Saket Courts,
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2 Ms. Harshn
BC: 92701612

PA in the court of Sh. Ravi, Ld. MM-05 (Ni Act),
South District, Salter Courts, New Delhi

PA in the vacant of SCJ-cum-RC, South District,
Saket Courts, New Delhi

' 3 Ms. Madhuri Polthriyul
EC: 14631134

PA in the vacant of SCJ-cum-RC, South District,
Salter Courts, New Delhi

PA in the court of Dr.
Ld. ADJ-02, South District
Delhi

Yadvender Singh,
, Snltet Courts, New

4 Sh. Anjesh Pal Sirlgh
EC; 74967114

PA in the cottrt of Dr. Yadvender Singh, Lcl.AD.l-02,
South District, Saltet Courts, New Delhi

PA in the court of Sh. Vivek Kurnar Gttlla,
Ld. ASJ (Electricity), South District, Saket
Courts, New Delhi

5 Sh. Rohit Negi
EC: 43944650

PA in the court of Sh. Vivek Kumar Guiia,
Ld. ASJ (Electricity), South District, Saitet Courts,
New Delhi

PA in the Office Pool, South District, Saltet
Courts Complex, New Delhi

6 Ms. Saroj
EC: 17286354

PA in the court of Ms. Kaniita Aggzirwal,
Ltl. Civil Judge-01, South District, Saket Courts,
New Delhi
(Jo|'m.=d after Maternity Leave ttml Child Cure
Leave) _ I

PA in the‘ court of Sh
Ld. MM - 01 (Ni Act),
Courts, New Delhi

. Bhurat Aggarwal,
South Distrit't, Saket

Sh. Ratnesh
- EC: 87903725UT PA in the coun of Sh. Bharat Agganval

Ld. MM-01 (Ni Act), South District, Saket Courts.
New Delhi

New Delhi
PA in Mediation Centre, Salter Courts Complex,

l: a Sh. Vivek Kumar
EC: 38087293l

| _
L

PA in Mediation Centre, Saitet Courts Complex,
New Delhi

PA in the court of M
Ld. JSCCI ASCJ/G5, South
New Deliii

s. Tanya Bainni_y,al,-.
District. Saket Courts,
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i\’ote:- Non-compliance of transfer order or itmnetllately proceeding on leave shall be considered deliberate lnsuburclinatlon and (ll8Cl]!llflflljfié;§%';F.'
action shall be taken against the errlng official. " '

No.Atlmn.l/P&T/SD/Saltet/2023/ ' 's"~t'- -- =-so 2-4 omit, New perm the __~_.._;r mi -; . "“* 
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§3Lfl<'>UJiU|—- The A.O. (Judicial),.-\tlrnittistret:on, l_HQs). Tis Hazari Courts, Delhi. ' ‘ -,1 ‘,2-_k‘_’ ..
--"" ‘. "s ~-ifi./ Website Committee. Htls. Tis 1-1-=21".-ti Czzrts. Delft:

B. The PRO, South District. Sahel Courts Complex, New Delhi.
9. ACR Cell (HQS), Tis l-iatzari Courts, Delhi
1U. Official concerned.
11. Dealing official, LAYERS seat, Tis i-lazari Court, for uploading on LAYERS.
12. Guard File
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ASJ (SC-RC)/Offir;er ln~Chnrg
Administration Branch — l, South

Saket C0l.il'i5, New Delhi

t ‘ :0-. ' ~.(Dr.5ugandha Aggnrwai) - '-0 7 1-. .~ , .
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. The Ld. Principal District & Sessions Judge (i-iQs), Tis Hazati Courts, Delhi. _. _ _~ .

. PS to Ld. Principal District & Sessions Judge, South District, Saket Courts Complex-;, New Delhi. _ ' I _ ; .

. The Lcl. Presiding Officersl Ol'ficet's-iii-Charge, concerned. ' " “ ~ ' <=

. The Drawing and Disbursing Officer, South District, Sake: Courts Complex. New Deihi .

. The Officer-in~Charge. Computer Branch, South district, Saltet Courts Corripiert. New Delhi E, ..
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(Dr. Sttgaiitllm Aggnrwnl) "_ J

AS] (SC-RC)/Officerin-Charge ' }_:'i;‘_ l_.-
Adniinistration Branch - l, South " *'" Q

Sziket Courts, New Delhi \ t .1", .;,.
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